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country as a small power because it
is of their doing—a draft simultane-
ously. If the hon. Minister says ‘No'
I shall produce 1t here,

Shri M. C. Chagla: What I meant
about the druft was that no draft had
heen tabled before the 1B-nation com-
mittee, Drafis have been under cons:-
deration. W have received those.
but no draft has been placed before
i{he 18-nation committee, I want the
record to be straight.
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The Minister of External Affairs
(8hri M. C. Chagia): (a) The Gov-
-ernment of India are not aware of
any decision by Pakistan for con-
structing a dam on the Padma, How-
ever, during the meetings of the Water
Resources Experts of India and Pakis-
tan in December 1961, mention was
made of a barrage on Padma about
¢ miles (8-1{2 kilometres) downstream
of Hardinge Bridge. Government of
India have no further information on
the subject.

(b) Does not arise.

Shri Bal Raj Madhok: May I know
whether thig plan &0 build a barrage
on the Padma has been recently
revived in Pakistan as a counterblast
1> India’s going ahead with the Far-
1akka barrage? Pakistan has been
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scheme is still, if I may
m an embryonic form.
cvived some information
i1t has not been finalised,
taken no action over it yet.
are constantly in touch with
and if and when it is taken up.
will take up the matter with them
agam.
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Corporation for ALLR,
*

*I174. Shri K, P, Singh Deo;

Shrj Vishwa Nath Pandey:
Shri D, C. Sharma:

Wil the Minister of Infermation
and Brosdcasting be pleased to refer
to the reply given to Unstarred Ques-
tion No 12 on the 22nd May, 1967 and
stute:

India Radio has been taken;
(b) if so0, the main features of the

te) uf not, the reasons for the
delay?
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ments advanced by
mittee with the ultimate
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AlIR as 1t would be detrimental to
their interests”

The Minister of Information asnd
Broadeasting (Shri K. K. Shah):
I am prepared to answer the question
But 1t has nothing to do with the
present question which 15 sbout con-
verting AIR into a pubhe corporation

It 15 true that in answer to a ques-
tion I have said that the All-India
newspaper publishers have made a
representation to Government that
for the time being they should give
up commercial advertisements But
this question 1z different

Bhri D, C, Sharma: I do not under
stand why the hon Minister does not
say that they are not prepared to
have AIR eonverted into a corporation
because the hon. lady stated that finan-
<cial resasong are behind it, then the
relations between the Government of

Parliament and the Corporation can-
not be defined All these negatives
are there, I cannot understand how
three negatives make one pomtive I
would like to know why it 15 that
hon Ministers who come here do not
give siraight answers to straight
questions and persist in giving negs-
tive anwwers,

Bhr} X. K. Shek; I hope my hon.

friend will appreciate that when a
rommittes is appointed, any recom-
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Shri K, K. Shah: We will not take
more than two months,

Shri 5. M, Banerjee; I am sure the
hon Mimster 15 aware that there i1s a
gereral feeling in the country that
Al 15 g His Master's Vowce of the
ra ing Party, and this was the reason
why there was & demand that there
should be a corporation Hawing
hnown this feeling in the country
which 15 genuine, have Government
arcepted 1n principle at least that
there will be a corporation, before it
15 implemented?

Shri X. K, Shah: Op the contrary,
if my hon friend will read the Chanda
Commuittee’s report, they have a com
plaint that we have not been able to
conves ‘0 the people the implications
of the Five Year Plan and other
things to the extent 1t should have
been done Therefore. it has not been
His Master's Voice to the extent 1t
should have been (Interruptions)

Shri 5. M, Banetrjee: My question
was not that the Five Year Flm has
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not :n“u published. Il;mr they
have dene anything. I sald it is
functioning as His Master’s Voice of
the ruling party.

Shri George Fernmandes: Her Mas-
ter's Voice,

Bhri 8. M. Banerjee: Her Master's
Voice. My question was: since they
have used AlR for the purpose of the
party in power and this Lemng the
general feeling 1n the country, would
Government \ake a decision %o con-
vert it into a corporation?

Shri K. K Shah: I am sure when
the arguments for and against are
placed before the House my hon.
friend will revise his opinion.

Shri D, C. Sharma: Why does he
not place his arguments before us?
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Shet Plles Mody: It was just

E

us that it will be made into a corpo-
ration?

Skri K. K, Shah: I do not agree
with the statement of my hon. friend,
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